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SHORT DURATION DISCUSSION

Recent increase in prices of rice, wheat, kerosene, LPG and other items
of daily consumption

SHRI KAPIL SIBAL (Bihar): Mr. Vice-Chairman, Sir, [ am
grateful to you for allowing me to raise this discussion on behalf of my party.
Before, I touch upon some of the specific issues, I would like to make some
broad points. We are all aware of the fact that ever since 1990 we have been
committed to open up the economy and to follow a policy of economic
liberalization, We are committed not only in terms of our international
obligations but also in terms of the fact that the then prevailing situation calls
for some drastic action. It was found that this was probably the most
rationale policy to follow in order to alleviate the prevailing economic
conditions. But of course, economic liberalization does not mean economic
slavery.

[THE VICE-CHAIRMAN (SHRI MD. SALIM) in the Chair]

We must also remember the fact that when you give to individuals
and entities a free play,. and these are persons who benefit from the
functioning of the economic system - they are the creamy layer of the society
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you must also ensure at the same time that the economic system does not
function harshly as far as lower echelon of the society is concerned. We must
ensure that the economic system does not help the creamy layer. 1 think it is a
historic fact that the economic system over the years has functioned unjustly.
The system as it functions tends to make the rich richer and the poor poorer.
That is the fact of life. The Government must not do anything to accelerate
the inherent injustice of that system. The ultimate task of the Government is
to protect the poor, the needy and the hapless and the success of the
Government depends on the extent to which the Government can protect the
poor, the needy and the hapless. When there is a free market economy, all the
Government can do is to take some corrective measures because it must
proceed on the basis that it must follow a policy of least intervention in a
pure, free market economy and try and get rid of the imbalance. But when
you are talking of the economic system in which a section of the economy is
administered by the Government itself, the only function of the Government
is to protect the poor, those who are the have-nots of the society. 1 am here
now talking about the pricing system in respect of administered commaodities
and the responsibility of the Government in this regard. Here, you cinnot
blame the trader, you cannot blame the industrialist. If at all you have
anybody to blame - if the system has not functioned to alleviate the conditions
of the poor - the blame lies squarely at the foot of the Government. This is
where we come to the specifics of this discussion. That is why 1 wanted to
make some broad points. The question is, has the Government, in fact, been
able to discharge its responsibility to protect the poorest of the poor of this
country? Sir, once | am through with the discussion, the answer will be a
clear 'no’. You are a Government which belongs to the creamy layer. Your
policies are to benefit the creamy layer. Sir, in your pursuit to benefit the
creamy layer, you have lost out... '

SHRI B. P. SINGHAL (Uttar Pradesh): In what capacity dc you
think this Government belongs to the creamy layer? There are three poor
people represented here.

SHRI KAPIL SIBAL: Sir, when I look at you, the proof is in front
of me. The proof, Sir, is here in front of me.

SHRI B. P. SINGHAL: The same holds good for the opposite side
also.

SHRI KAPIL SIBAL: Sir, let me start the discussion with the issue
of prices of food articles because those are basic articles which affect the

264



[ 19 April, 2000] RAJYA SABHA

ordinary citizen of this country. Just last month, the inflation in food articles
alone was 2.7 per cent. If you convert it to the annual rate of inflation, it
comes to about 35 per cent. According to my understanding, Sir, the last
result of this inflationary trend is the cut in food subsidies which has led to
this unprecendented rise in the prices of foodgrains. [ may just point out, Sir,
that for the below-the-povery-line families, for purchasing just one kilogram
of rige, previously they had to pay a sum of Rs. 3.50. Today, they have to pay
Rs. 5.85. Previously, to purchase one kilogram of wheat they had to pay Rs.
2.50; today, they have to pay Rs. 4.20. For the above-the-poverty-line
families, the situation 1s, the earlier was Rs. 9.05; today, it is Rs. 11.70. In the
case if wheat, from Rs. 6.82, it has been increased to Rs. 8.40. That is, an
overall incrcase of 68 per cent. In fact, Sir, this policy, according to me,
will, in fact, increase the subsidy bill. Let me tell you why. Today, presently,
we have a stock with the FCI of 32 million tonnes of foodgrains, whereas , the
necessary stock that is considered feasible and appropriate is only 50 million
tonnes. That is the optimum for food security. In fact, Sir, I might point out
to you that to carry this additional stock, what is the cost to the Food
Corporation of India? [ am quoting an article from the Economic Times of
13th April, 2000. This is what it says: "Grain stock piling of this magnitude
1s bound to push the food subsidy well above the budgetary provision of Rs.
8,100 crores despite the recent hike in the prices of foodgrains sold through
the public distribution system." The carrying cost of these grains -- this is the
stock cost -- alone would work out to be Rs. 7540 crores, at the rate of Rs.
1800 crores per tonne, per year. Even at a conservative estimate, the value of
this embarrasingly bulky grain reserves would cover Rs. 41,000 crores. The
interest charged - 13.21 per cent of the blocked money would be around Rs.
5466 crores. So. when you have a stock, an excess stock of 50 million
tonnes, the carrying cost of which is over Rs. 6000 crores, then who, Sir, are
you benefiting? Are you benefiting the consumer, the poor man, who tills the
soil in the rural areas of this country, who does not earn more than twenty
rupees a day? How is he going to be able to buy the foodgrains at prices at
which you are trying to sell them, by reducing the subsidies? In fact, this is
going to increase your subsidy Bill. What is happening is that, on the one
hand, by April 1, 2000, there i1s going to be a free import of agricultural
commodities; the prices of agricultural commodities in the market are going
to come down and the procurement prices are going to go up because of
reduced subsidies in fertiliser and other things. The result is that the prices in
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the open market will be down, your procurement prices will be high, your
stock prices will be high, your carrying cost will be Rs. 6000 crores and that
cheap food will not reach the people who want to buy it because they won't
have the money and the capacity to buy it. In fact, Sir, do you know that
people, who live below the poverty line, are not able to buy even 10 kgs. of
rice? You have increased the food offtake to 20 kgs. They do not have the
capacity to buy even 10 kgs. because, in order to buy 10 kgs., you need
Rs.60, since the new price of rice is Rs.5.85 per kg. So, you need sixty
rupees. Which person in the rural areas saves sixty rupees? He lives from
hand to mouth. He is in debt. You must have heard yesterday that in Gujarat,
in Rajasthan and especially in Andhra Pradesh, farmers are committing
suicide because the money- lender is asking them to return his money and you
expect that farmer to buy 10 kgs. of rice! So, then, whom are you benefiting,
Sir? That is why [ said, you are a creamy-layer Government. In fact, this is
going to lead to impoverishment. That is the second point I wish to make.
Why do I say it leads to impoverishment, Sir? Do you know that in 10 kgs. of
cereals, the total intake of calories is 1460. But the minimum requirement is
2400 calories for every person. If a person cannot afford to buy 10 kgs of
rice, that means he cannot have even the normal intake of calories required
for his basic nutrition. Now, you want to link the PDS to the economic cost
and you are increasing the cost to that poor man who cannot get even 1460
calories per day. You are going to have a situation where there will be
large-scale starvations in the country. You are going to reach Sub-Sahara
African conditions, if you do not help the poor, and help them quickly. In
fact, I want to share with this House that this concept of only 35% of the
people living below the poverty line does not quite reflect the extent of
poverty in this country. Fifty per cent of the people in this country are
mal-nourished; 56% of the people of this country cannot meet their energy
requirements. 74% of the people of this country cannot meet their daily
protein requirements. In Dharavi, which is the largest slum in Asia, the total
population of which is half-a-million people, only 151 families have below
the poverty line cards. So, if only 151 families have below the poverty line
cards in a slum of half-a-million people, whom are you trying to help and
whom are you trying to protect?

"SHR1 B.P. SINGHAL: The hon. Member has been continuously
saying 'you, you, you,' pointing at us. The hon. Member is supposed to
address the Chair.
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SHRI KAPIL SIBAL: In fact, I can quite understand the concern of
the hon. Member, because, obviously, he is not quite aware of these figures as
he lives in an urban, developed, area, He is not aware,

May I also indicate here another concern of mine, which is agitating
me, Sir? [ have recently heard that big multinational companies, because of
the differential in the BPL and the APL, are coming and directly buying from
the farmers, especially in Punjab. Multinational companies like Kargill,
Godrej, ITC Agro, Hindustan Lever know the differential between the BPL
price and the APL price. They want to go directly to the farmer, buy that
grain at a lower price, keep that in their own stock for six or nine months and
sell at a huge profit in the market, not to benefit the BPL people, but to
benefit themselves. Stocks at the FCI are overfull. Perhaps, you are not quite
aware of the fall-out of your policies.

The question is, today, there is concern that the Food Corporation
will not be able to lift more than 10 MT of wheat from Punjab and Haryana. I
am not saying it myself because of what 1 have mentioned. This is again a
report of the Economic Times of 12th April, 2000. This is going to
impoverish this country. There are going to be no takers in the fair price
shops. The above-poverty-line citizens of this country are going to go to the
open market system to buy stocks, and the BPL people do not have the access
because they do not have the economic capacity to purchase the foodgrains.

[THE DEPUTY CHAIRMAN in the Chair]

Madam, let me come to the other aspect of the matter, namely, the
reduction of subsidies for petrol and natural gas. We had a debate the other
day in the House. What is significant here is that the reduction of subsidy has
taken place in respect of kerosene, which will be brought down to 33.33% by
2000-01; and on LPG, it will be brought down to 15% by the year 2000-01.
There has been no change, as far as the diesel prices are concerned. There is
no change as far as motor spirit is concerned. As far as aviation turbine fuel is
concerned, there is an increase by Rs.2. This is despite the fact that you have
taken a policy decision in 1997 that it should be brought on par.

The question here is, in the policy options of the Government, the
burden that you are placing is on the poor man who uses kerosene day in and
day. out for cooking and for his daily use. You are reducing the subsidy on
kerosene and LPG, without touching motor spirit and diesel. So, in your
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policy options, you are reducing the subsidies, but you are shifting the burden
on to the poorest of the poor.

SHRI B.P. SINGHAL: The hon. Member has to address the Chair. If
he addresses properly, why will I interrupt? (Interruptions)

THE DEPUTY CHAIRMAN: 1 think, he means through me, the
Government. ...(/nterruptions).. He can use the words “they are doing this”.
..(Interruptions)...

SHRI KAPIL SIBAL: Madam, in fact, ever since this decision has
been taken, there has been a sharp rise in the prices of kerosene and cooking
gas in recent times. I am now quoting from The Economic Times of March
23, 2000 wherein it is stated that in Delhi the rate of kerosene per litre has
increased from Rs.2.67 to Rs.5.46 and the rate of cooking gas per cylinder
has ‘been increased from Rs.151.60 to Rs.196, in Calcutta it has been
increased from Rs.3 to Rs.5.87 in the case of kerosene and Rs.170 to Rs.221
in the case of cooking gas, in Chennai it has been increased from Rs.2.80 to
Rs.5.64 in the case of kerosene and from Rs.155 to Rs.202 in the case of
cooking gas and in Mumbai it has been increased from Rs.2.75 to Rs.5.57 in
the case of kerosene and from Rs.153 to Rs.198 in the case of cooking gas.
So, ultimately, the pressure of inflation that the Government is imposing rests
on the shoulders of the ordinary consumers of this country who cannot afford
it. I can understand if they, in fact, tax those sections of the society and
increase prices or lower the subsidies on those commodities which are not
consumed by the ordinary people of this country. But, who could expect that
of the Government because we know the benefit they get during the elections
from certain sections of the society. They cannot afford to increase the
prices of diesel any more. So, this is the problem that we have with the
policies of the Government. Madam, the problem is that whereas the
Government is liberalising, reducing subsidies, the focus on the reduction of
subsidies is on commodities which are essential to the daily needs of such
consumers who do not have the wherewithal even to live on daily basis. The
result is that there is inflation in that regard and the ordinary man cannot
survive and the burden is on the poorest of the poor. How does the
Government justify that? Madam, this is the question that [ put to the
Government. The other point that I want to touch upon, Madam, at this point
of time is that there have been recent proposals in the Budget which also push
prices higher. I am now referring to the excise tax proposals. Madam, the
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Government has, in fact, increased the rate of excise on certain items from §
to 16 per cent and has lowered the excise on certain commodities from 24 to
16 per cent. Now, if you look at thé details of this carefully, you will find
that the commodities where the excise has been increased from 8 to 16 per
cent are those commodities which are consumed by the ordinary persons, and
the commodities where the excise has been reduced from 24 to 16 per cent
are white goods. The result again is that because of the financial policies of
the Government, the burden is falling on those poor people for whom the
excise rate las gone up from 8 to 16 per cent. How does the Government
justify that?  Then they tell us, look, the rate of inflation Has been an
all-time-low. There 1§, in fact, a reason for that and that reasons is that the
basis for calculating the wholesale price index has been changed by the
Government very recently. In fact, an official committee was appointed and
it examined the wholesale price index and updated it and made the base-year
1993-94 instead of 1980-81. The reason for this shift and the lowering of the
Whole Sale Price Index is something that 1 wanted to share with the hon.
Members of this House. Now, they have called out a new set of basket of
items which are 435 in number. In those 435 items, they have added 136 new
items like aerated water, pan masala, cakes, computers and a lot. What they
have further done is, the share of primary articles, which originally was 32 per
cent in this basket, has been reduced to 22 per cent and the share of the
manufactured articles, which was 57 per cent in this basket, has been
increased to 64 per cent. We know for a fact that as far as the manufactured
articles are concerned, because of liberalisation of imports and competition in
white goods and the F.D. Investments in this country, there is no buyer in the
market and the prices have come down. And, because the prices have come
down in the manufactured articles and because the number of primary articles
have been reduced from 32 per cent to 22 per cent, the Wholesale Price Index
has gone down. Clearly, the Wholesale Price Index has gone down because,
now, with the fresh basket of articles of 435 items, with the manufactured
articles put in there, whose prices have gone down, the over-all price index
has gone down. The question then is something that I now want to share
again with the House. [ am now quoting again a Report of the Economic
Times of 3rd March, 2000.. It says, “What we see is a situation where luxury
goods are getting cheaper while basic necessities are increasing.” So, there is
a manipulation even in the Wholesale Price Index. That is why I want to
point out that in the week ending April 1, 2000, the rate of inflation was 4.22
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per cent. [ am here quoting again from the figures given in the ‘Economic
Times' of 25th March, 2000. The week ending April 1, 2000, the rate of
inflation for the mbnth is, 4.22 per cent, you can imagine what is going to
happen at the end of the year. Not only that, Madam, the rate of inflation for
the sectors of food, power and [ubricants - you all know that food, energy and
lubricants are the three items which the ordinary man uses - is 12.8 per cent.
So, what does this show? This shows that your economic policies are hurting.
Whom? The poorest of the poor. It shows that the rate of inflation in respect
of commodities that are used by the ordinary man is over 12 per cent to 13
per cent. What does this further show? It shows that you are implementing
the liberalisation programmes in such a way asto force the poor
man, poorest the of the poorto share the burdenand not putting any
burden on the rich man. Which is why I called you as a “Creamy layer
Government.”...(Interruptions)...No, no. The creamy layer will itself be
eliminated. What happens is, because of creamy layer, you accumulate fat.
When you accumulate fat, you get slothful. When you get slothful, you
become inefficient and when you become inefficient, you lose power. That is
going to happen. It is the person who has skimmed milk that is always
healthy. I would not take much time, Madam. The overall picture, therefore,
that emerges is, that is a need of the hour is to evolve a consensus. [ am sure
that nobody in the Treasury Benches - the Government - would like that the
effect of their policies should ultimately place an increasing burden on the
poor. Nobody, no hon. Member of the House would like that. Madam,
ultimately, the success of the Government depends on the extent to which the
Government is able to protect the poor. Therefore, instead of announcing the
policies of the cuff, reducing tariffs, you are allowing your foodgrains to be
accumulated, allowing Australian wheat to be imported and be sold at a
cheaper price in India, allowing sugar to be imported from Pakistan when
your own sugarcane farmers are suffering and when your sugar manufacturers
are suffering, allowing edible oils to be imported at a time when, in fact, your
oilseed production is going down. You must take a long-term view of your
economic policies. Try to develop a consensus. This is not a debate in which
I want to point a finger at you. [ am only trying to place before you certain
facts and figures to show that you are going astray.  Therefore, the
Government's economic policy is not helping the ordinary man, the poorest of
the poor in this country. I think the Government will take note of what I have
said and will rationalise its policies and programmes in the times to come.
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Thank you very much.
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SHRI MD. SALIM (West Bengal): Madam, I have a point of order.
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We are having the Short Duration Discussion. ¥¢ S3R¥M Ry o =g,
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THE DEPUTY CHAIRMAN: Thank you for your very wise advice
to the House. The main thing is that he is driving a point, perhaps, to show

where the money was spent. He is justifying his speech. He has the right to
justify his speech. If you are not happy, you can reply to him.
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YA wifhe § O IS F wisw Afrer Fs 4 L (Fgaum) ..
7 ﬁm@m(m):maﬁwmaﬁ? (=) .

THE DEPUTY CHAIRMAN: Let him make his speech. Okay, let
him finish.

St Iy AavieN €9« § SRAGE W @ g 5 e S &
TR &1 a1 PR Tl e 3R FrEl & ourd 97 9 59T O w41 8y ?
T offgd bl 7 a9 qAF A W SEiedl @ Age @ ) AgE e
TRY, B IS Bl & ABT 3R ¥ T, 3R I gIW A I I TR
FH F B9 Heg PR WHd & | b3 W A &, Ruared @1, Remd dft
TA QSN B ok @, S 39A 9eq & ® | 309 ¥ 8l §U AB
WHR W B E T A gEd AT ft vl Bt et s @ | gad sl
ABledl, AfS! W g fha R9 oa | © 7 wiewSt fvaw vt &t fRereh
2 ? BAR IW P ImErel W aRre ¢ iR AR % FRE E | 9 & 96
FRIS AN BT R BN 7 39 AR A g B a1 |ifaw | g9 ud I W
RE I N AR AT Fc R E 1w 8 R & 5 99w 9
Arere Ifed e & ) TR iEl # TR feam §, We woige &, gfea g,
a9 AT & fov g9 PO IR & | 98 e & oY 39 WReR A L (=aud) .

3 I IR g I o8 oRET €, 99 FR 1 (SgerE).

sft A=A 9¥HR I ¢ AW AN TG &R Uw | (F|euE)..
T8 ot | 39 WK 7 fF9a | S BGH IO B, 39 daA Bl 7H 99 HeTaR
I A WG, A & A A9 FE e ¥ | aare |

SHRI JIBON ROY (West Bengal): Madam, the Queen Marie
Antoinette of France had advised the people to buy cake if they cannot afford
to buy bread. Afterwards, history might have absolved her because of her
ignorance, but I cannot say the same thing about the Ministers who are
coming to this House again and again and educating us on how important it is
to increase the price of milk by 100 per cent, the price of kerosene by 100 per
cent, the price of food-grains by 68 per cent or 71 per cent for the people who
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are living below the poverty-line. If the economy can absorb the price rise,
yes, they, in their wisdom, can do so, but it is not so. Therefore, 1 feel, they
should call a meeting of the representatives of all the political parties and
discuss the matter and finally see whether they can roll back the prices or not.
My point is, if they do not roll back the prices, their decision of increasing the
prices will ruin the people and bring about a disaster to our economy,
especially our agricultural economy.

The other day they increased the price of the milk. As a result, its
demand has drasticélly gone down, because the people at large cannot afford
the milk at the increased price. If you see in the Parliament House and the
Parliament House Annexe, the demand for milk has gone down by 300 litres a
day.

Madam, so far as the.poverty level is concerned, serious and
disturbing trends are being reported. There have been surveys conducted by
the National Sample Survey, survey made by individual economists and also
survey made by the World Bank. The NSS survey does not have the figures
about urban employment, but, it says, the rural employment has gone down.
It says, the male participation in employment was 56 per cent in the year
1987-88. [t has gone down to 54 per cent in the year 1998, The female
participation in rural employment during the same period has gone down from
33 per cent to 26 per cent.  Therefore, they cannot afford to buy these
commodities at the prevailing prices. According to the NSS survey, the rural
consumption expenditure has gone down from Rs.164 in 1987-88 to Rs.153
in 1997-98. According to the Government's survey and also according to the
World Bank's recent report published three weeks back, 16 per cent of the
lowest income households in India had an average income of Rs.1,045/-, and
the next 18.5 per cent had an average income of Rs.2,026/-. It reveals an
alarming situation. Therefore, you cannot go ahead with this heavy increase
in prices.Madam, I do not subscribe to their argument that the rate of inflation
has been going down. According to the Economic Survey, during the first ten
years, from 1980-91 to 1991-92, the Consumer Price Index had gone up by
138 per cent. During the period when they introduced the reforms, the
Consumer Price Index had gone up by 114 per cent, during the first eight
years itself. This price rise is the biggest mechanism to make the poor,
poorer. The Economic Survey figure says that the allocation of wheat and
rice was the lowest in the year 1999-2000. Both the allocation and the
offtake was miserable. The wheat offtake was only 2.6 million tonnes,
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against 8.8 million tonnes in 1991-92. The offtake of rice was 50.4 million
tonnes, against 10.17 million tonnes. You are lecturing to us that you have to
double the quota so that the people are benefited. According to an
assessment made by Prof. Suryanarayana Rao, after the price hike, the offtake
among the lowest 10 per cent of below-the- poverty- line people will go down
by 35 per cent. Therefore, after implementing this new price mechanism you
need not pay a single paisa as food subsidy because according to a formula,
15 per cent increase in the price of urea and other fertilizers, 5 per cent
increase in the railway freight and increase in the excise duty, all these will
be transferred to determine the price of both the BPL and the APL. After
this, the economic cost will be higher than the market price. Therefore, the
common people in Delhi, Calcutta, Madras and other cities will not go to the
ration shop. Other prices will go up. People will not go to the rtion shop.
Therefore, you will have to liquidate the PDS. Practically, within two months
it will be liquidated. A number of State Governments are in serious
difficulties. My State of West Bengal, Kerala, Andhra Pradesh and other
States are sincerely implementing the PDS. Now all these State Governments
are considering whether they have to continue with the same prices, even
after this increase. Otherwise, there will be a ruin. In the end, the States will
have to face the people, not you. In this connection, today, I have checked up
with the Finance Ministry. They say that in the case of West Bengal, it will
cost between Rs.200 to Rs.250 crores, despite the fact that- they have
withdrawn the 2 per cent sales tax. 1 have checked up with the State
Government of Kerala. They said that it will cost them Rs. 250 crores. Don't
go amuck. Don't go mad. For Andhra Pradesh, it will cost Rs.400 crores. The
entire thing has to be considered.

Madam, there are two more aspects. They are important aspects.
One aspect is a Constitutional aspect; and the second is an economic aspect.
Now the foodgrain stocks lying with you are an all- time high. In January,
1994, the stock was 22 million tonnes. In January, 1995, the stock was 30
million tonnes. In January, 1996, the stock was 38 million tonnes. Now, it is
31.5 million tonnes. What will you do with the stocks? Therefore, you have to
withdraw the PDS. Now, the prices will go up further because of the fertilizer
policy. On the other hand, you are checking the price rise by importing
agricultural commodities. In the open market, you are trying to draw a
balance. In that situation, you are going to remove the import restrictions on
714 items. You are removing the ceiling. In view of this, the production of
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food articles will go down. According to the Economic Survey, the growth
rate of foodgrains production is going down vis-a-vis the growth rate of
population. It is a dangerous thing. It has never happened in the history of
India. It will go down further. India will become a desert. You have to take
care of it.

The last question I want to ask the Government is : Are you going to
withdraw article 38 (1) and article 38 (2) of the Constitution? Article 38 (1)
says that the State is a welfare State. Article 38 (2) says that the State shall
minimise the inequalities in income. For every individual, it is the same.
Madam, ours is a country where people hate. We are made to hate people
because of its origin. But nowhere in the world the bittérness between the
rich and the poor has taken place. It may be there.
But nowhere in the world, in no country in the history of the world, social
ethos are there and man has to hate man because of his origination, caste,
community and other things. Because of this pre-historic reason, the
Constitution has given Articles 38(1) and 38(2). Through your speech,
through the speeches of a number of Members on the other side, it is said that
you are switching over from 'welfare state' to 'market forces'. Will the market
forces be able to save those people who are hated through hundreds and
thousands of years because of social ethos? Simply because of "profit and
loss", you cannot switch policies. Whatever assurance the Constitution has
provided, you have to keep. You have to make it specific whether you are
going to withdraw Articles 38(1) and 38(2). Thank you, Madam.

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): 1 thank you,
Madam, for giving me this opportunity. Most of the speakers have genuinely
let out their feelings about the ramifications of the price rise that has been
caused recently by Government announcements. Everybody is aware of the
financial precariousness of the country. Everybody is aware that the so-called
fiscal deficit which umpteen number of times the Finance Minister used to say
is really an enemy of the economy. There are umpteen number of ways which
the Finance Minister should have explored to cut that deficit rather than
hitting the poor by abnormally increasing the prices of all the essential
commodities like foodgrains, LPG, fertilizers and other products. Madam, I
cannot blame the present Government. It is the handy work of all successive
Governments that has created the quagmire in which we are placed now. Itis
the wrong policies and wrong practices of successive Governments which
have caused this mess. As one of the hon. Members was saying, the Finance
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Minister has very intelligently manipulated things. He has increased the
quota from 10 kgs to 20 kgs per family. He has made an announcement that
the people living above the poverty line should pay the economic cost of the
deficit. The irony is, what is meant by this economic cost? The Food
Corporation of India, which is responsible for providing food security to the
nation by storing, has been accustomed to storing more than the required
quantities. The desired quantity is around 16.8 million tonnes. But on Ist
January, 2000, the stocks that have been maintained by the FCI are more than
34 million tonnes. Madam, the indiscriminate increase in the procurement
prices, the cost of carrying ali this huge stock which is totally redundant for
the needs of the nation, is being passed on to the consumer. And we claim
that this is subsidy! It is the cost of inefficiency of this Government which we
are claiming to be subsidies. They are not real subsidies which we are giving
to the ordinary man or the person living below the poverty line.

Only 16 per cent of the people are dependent on PDS. Thanks to the
Finance Minister, he has totally bridged the gap between the issue price and
the open market price. So, he has driven out more than 84 per cent of the
people from the PDS network. The so called subsidy, which the Finance
Minister claims the nation is bearing, is far from the truth.

With regard to the procurement policy of the FCI, 1 would like to say
that they are paying, at the expense of the poor, to the surplus farmers. The
poor farmer is unable to supply his products to the FCI. It is great if he can
produce foodgrains for his own consumption. So, ultimately, it is the surplus
farmer who is getting more money from the FCI. [ am not trying to
undermine the role of the FCI. Everybody in this august House knows about
the inefficiency and the corruption prevelant in FCL. In terms of money, it
has cost the Exchequer some millions of rupees. Sir, my suggestion to the
Government is: have a rationalistic approach towards subsidies. You cannot
force the poor to forget this so early. You have to improve the living
standards of the common man. You work out the financial cost. It means that
ten per cent of the Tax on selling and buying costs are being included in the
so called economic cost. And the cost of carrying the surplus quantities is
also included in that economic cost. *So, this is a great burden on the poor
man. And the Government is rather hypocritical in saying that it is providing
a huge amount of money towards subsidy. With regard to fertilizers, I
would like to quote the Finance Minister. He has said, 'Members are aware
that our present retention price suffers from many shortcomings, much of the
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‘subsidy goes to producers and not to farmers'. It is true, but ultimately, what
has he done? He has hit the ordinary farmer. It is true that industry is the
greatest beneficiary of this subsidy. But our intention is how to help the poor
farmer. He should have accepted the Hanumantha Rao Commission's
recommendations for a flat rate subsidy. That should have been more
beneficial to the farmer.

And the urea plants in our country have got varying levels of cost of
production. There are 35 units in the country. Their cost of production
ranges between Rs. 3,400 and Rs. 11,000/-. It 1s because of conversion costs
and capacity utilisation. There may be many reasons. But all this has to be
brought through a rationalistic approach. )

With regard to the import of fertilizers, I would like to say that more
than 700 products have been brought under the OGL. Tomorrow, we may not
be aware which product has to be produced in this country and which has to
be imported. There may not be any consistent, or, sustained, cropping
pattern, or, manufacturing pattern. So, I think there is going to be a
confusion. (Interruptions) The Government expects to be a facilitator.

THE DEPUTY CHAIRMAN: Your time is over now. Please wind
up. (Interruptions)

SHRI MD. SALIM : It is a rare occasion that someone from that
side is speaking for poor. (Interruptions)

SHRI C. RAMACHANDRAIAH: [ couldn't hear you. I couldn't get
you.

Madam, there is every necessity for increasing agricultural
production and most of the investment has to be made in rural development
which generates employment, which, in turn, will improve the economic
conditions of the ordinary man. An amount of Rs.8,000 crores has been
allocated for agriculture.  Out of this amount, the capital expenditure is only
Rs.200 crores. A very small amount has been allocated for this. The:
allocations that have been made to various sectors are totally inadequate to
achieve the sustainable growth which they claim. With these words, I
conclude and thank you.

Sl W= AR g9 M’ (RER) © we soavmafa weiear, o
P9 & wa wew st wite frew 3 gga € TeE ¥ ok iR @ g9
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SHRI M. P. A. SAMAD SAMADANI (Kerala):Madam. It was an
enlightening debate, the debate started by the hon. Member, Shri Kapil Sibal.
It has revealed powerfully the seriousness of the situation and the internal
points that deserve our attention. The only thing that I would like to
emphasise at this juncture here is that politics and political institutions are not
meant to protect the rich people; and especially in a country like India, we

285



RAJYA SABHA [19 April, 2000]

cannot afford that. It is an undeniable fact that there is price hike. Nobody
can deny it. It is, highly regrettable that in such a debate, somebody has to
remind the Government that there is a price hike. For anybody who has got
an interaction with the poor, or anybody who lives among the poor, or
anybody who has some kind of an understanding about the basic realities of
the village life in India, it is an indisputable and undeniable fact that there is a
very serious hike in prices. The most serious aspect of this problem is related
to the Public Distribution System, which has a very strong relationship with
our State of Kerala. Yesterday, our Capital city of Delhi, witnessed an
unparalieled scene. We, the political parties of Kerala, cutting across all
differences, all the leaders, under the leadership of the Chief Minister of
Kerala, came to Delhi. We sat on a Dharna before Parliament and we met
the hon. Prime Minister and a memorandum was presented. Various leaders
of national political parties spoke at our ‘Dharna. It was an unparalleled
scene. That itself reflected how serious this issue was.  Sir, the PDS is under
a severe strain throughout the country, especially in our State of Kerala
because the PDS has been functioning very successfully in Kerala. From
1968, a special sanction was given by the then Prime Minister, Panditji, that
a regular supply of essential commodities will be there, specially rice and
wheat. From that very day, we have been having a very successful
functioning of the PDS in Kerala. Anybody who just travels through our
State of Kerala, can see very well in the momning people standing in long
queues in front of ration shops and buying essential commodities because the
prices of those essential commodities are very low when compared to their
market rates. That system is now under challenge. Food security of the
‘common people is the basic and the very fundamental duty of the
Government. What is happening is that there is hike in the prices of
foodgrains.

[THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) in the Chair]

Not only that, it has affected the ration machinery throughout the -
country. The increase in the price for people below the poverty-line is 50%
of the economic cost. The increase in the cost to the above poverty-line
people is at the level of the economic cost. Everybody knows that the
income-tax payer is denied sugar in the ration shop. He is not at all eligible to
get it now. Those who depend heavily on the PDS, their fate is under
challenge now a days. -
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Another thing is FCI. It deserves another discussion. I would like to
empbhasise here on that. In a State like Kerala, where public awareness is high,
there also, adulterated foodgrains are coming through the FCI, which are
found unfit for human consumption. It was proved in a laboratory test that it
was unfit for human consumption. Even such foodgrains are distributed. In
Kerala, the Civil Supplies.Corporation sought the permission of the State
Government to destroy 399 quintals of rice which was found unfit for human
consumption. Such things are happening. I am not going into the details. For
the last four decades, we are following a good public distribution system in
Kerala. Other States of India are also having it, but Kerala is having a
beautiful system, as is pointed out here, but that also is challenged now. It is
very unfortunate that the Government justifies such a price hike.

SHRI KAPIL SIBAL: In fact, there was a study carried out on an
all-India basis on the offtake of foodgrains in various States in the year
1984-86. In Kerala, the offtake was 80%. The off-take in Bihar was 2%, and
in U.P,, it was 4%. This situation has not changed over the years. So, the
result is that in the Northern States, the off-take is not more than 15%.
Andhra, Karnataka, Kerala, Tamil Nadu and West Bengal, these five States
are an exception. The result is that the poorest of the poor are not having
access to the public distribution system and that is where the problem arises.
It is not an antagonistic matter. These are facts which are the result of studies
carried out in this country. We have to take note of this fact.

My learned friend just now pointed it out. One of the essential
elements of this policy is, an income-tax assessee is not entitled to lift sugar.
You can prove that you ar¢ an income-tax assessee, but you can't prove that
you are not an assessee. Suppose you go to a foodgrains store and if he asks
you whether you are an income-tax assessee, if you are, then you can say you
are, but if you are not, then what happens? If you are an assessee and if you
say that you are not, how will you prove it? So, the whole system is based on
irrationality. The Government must look at it. That is all we want. I am sorry
that I took your time. .. (Interruptions)...

SHRI M.P.A. SAMAD SAMADANI: Even this demarcation of BPL
and APL is very much irrational. The demarcation is not scientific at all. Till
this day, it is not scientifically ascertained as to what is the rationale behind it
and what the norm accepted by the authorities is, to ascertain that. I am not
going into that aspect of the discussion. Even the withdrawal of subsidies, I
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am very sorry, is justified by some hon. friends. Doing away with all the
subsidies has given rise to a'steep rise in the prices of essential commodities -
foodgrains, kerosene, cooking gas, etc.

There is another aspect of this problem, and that has already been
referred to by hon. Kapil Sibalji and other Members who spoke in the
discussion.

These issues are related to the agriculturists. The issues relating to
milk, fertilisers, diesel, etc., are interlinked. So, I am not going into the
details of it. I am concluding now. What I am saying is that this is not an
occasion to argue and stick to the decisions that have been taken. If the
decisions are wrong, the Government can very well correct them. This is a
problem that is facing the poorest of the poor in this nation. At least this
discussion, [ believe, will be a proof that this hon. institution of our
democracy is not a party to this kind of very wrong decisions and let this be
on record. Thank you, Sir.

SHRI P.N. SIVA (Tamil Nadu) Sir, 1 have only to make a few
observations with regard to what the hon. Member has just now said . Sir, he
said that as far as Kerala is concerned, the PDS is very successful and its rates
are less as compared to those of the market. 1 appreciate that. But, here it is
my duty to inform the House that in Kerala they have got two types of
categories, namely, BPL and APL. ...(Interruptions)... Let me finish. Rate
of rice for the BPL is Rs.6.40 and Rs.11.40 per kg for the APL. In West
Bengal, it is Rs.6.40 for the BPL and Rs.11.40 per kg for the APL. As far as
Tamil Nadu is concerned, there is no such BPL or APL. For all people the
price of rice is Rs.3.50 per kg.

SHRI M.P.A. SAMAD SAMADANI: That is not our idea.
...(Interruptions).. There is no such thing in Kerala. ...{Interruptions)... 1t
is only a suggestion to the Government. ...(Interruptions)...

SHRI P.N SIVA: My point is that the State Government of Tamil
Nadu has shouldered the burden instead of passing it on to the public.
...(Interruptions).. Why don't the comrades do the same where they are
ruling?... (Interruptions)...

THE VICE-CHAIRMAN (SHRI T.N.CHATURVEDI): There may
be different systems. ...(Interruptions)... This is according to their
requirement....(fnterruptions)...  You can  discuss it later on.

288



[ 19 April, 2000] RAJYA SABHA

...(Interruptions)... They are neighbouring States.  They can discuss it.
...(Interruptions)... There is no problem. ...(Interruptions)...We have a
statement by Shrimati Vasundhara Raje regarding the successful launching of
INSAT-3B after the hon. Minister replies to the points raised by the hon.
Members.

IIUIET A AR wrdwe fAaver Wi (st wien $Ew) : seRofia
IUETRAE Sff, 39 AFAI 9ed ¥ "EE R 94, e, 9gd @ e, gue
e, #§ Heer wWrT bRl § | 2w F T 2 aR ANt § i
frafeal € | 976 SR g% 98 fUar e e, I8 wWrifdd 8 R snavas
% | ofa to wara de1 g & 5 v | & ag @ T ot & ? mEs
R G gdbe F=A g A W 39 Hedy A /A @ ) 0E, A ST Iex
FRAT § AP O TN F HIY A IH WG @AY TN A & N 45 |
TEH A H IS W A B IR e 2 I arigart A it w=mnd 2, W
wR ft TR fFEr fem s afey ok A Faw ga & P @medr g
L(@mEaue) . R o™ wEs gA 2, 9§ M g9 gud @ feea
ferarg . (M) ... 39 39 FEgd g & | 9N A, 8§ |/ der 9
T g2 &, ¥ guaw A A g g iR 3y §EH IO a1 A @ e
I B . (maum)

SHRI JIBON ROY: Sir, we are discussing a serious issue.

...(Interruptions)... We want to have a serious discussion on this issue.
...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. Jibon
Roy, you always maintain decorum. ...(Interruptions)... Please help me to do
that. ...(Interruptions)... Mr. Jibon Roy, please. ...(Interruptions)...

#ft wiar g gl § wE W oo 5 T R ffa o H o
AP v & T FE wEaT § B, TR | g@g 9 o g R
A R A1 e 32 P A WET a R F Y@ | 7 'R |
IUGHTE HETGY, AT & T3 & SF-9R &1 @ | U O I8 T 91 &
g & g9 S arr-ared & 93 g ) & & a8 e @l ? @i
& fag il & o S 9 2 | S8 a9 O o o1 & & 5 ' g

@ & 2 g 3B BRe @ 50 e fifga. ¥ fow wx fam &

2083 R$S/2000—19
289



RAJYA SABHA [19 April, 2000]

THS! AT $H ORP F, IH RO ¥ §5 | SH RE A & 3R AT g3
% am@ig digdt A & S AFT § oW SH FPAIMG BT W WY o 2
ST | AR 9| @ srea @ TS ok g9 59 9 @ v g %
ITAET FEN F RN w9 ggd 3 Sud ey O 1 A 39 A9 |59 @)
gg gamr =edl g & 3 Fofg gar =8 €, 3 Frofg 599 € <Y e g ot
B ETAWT PR @ &, Id! fag R W@ € | A T ey H =R Sl B
fded e =rEdn § .. .(=auna) .. Iugrege S L (E9u) ..

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Let him
now state what he considers as the actual position.

Y WA v fiEer (3w RW) : STwwene Sft, 7 St A A
dfTe.. (agem) ..

- gowwrag (s A, agdd) ¢ fisw aEd T |
it Sfta= Y @ Sywmener SN (aau) .

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Mr. Jibon
Roy, please sit down ... (Interruptions)...Mr. Jibon Roy always co-operates
with me.

) o PR ;o S fota i @ T gl @ oRa @ew fom 1
TEe a1 g8 & O o wE arifg o e & Se) B Ea & oM | o
g weN fb g 9 frar sww et Y e € el @ | &R e T
2 5 el P Ed A ¥ | SH IR F w8 Gaar @ Wi gw e
T F ARER! A ERE ot R R @ e & @ i @ ot
. (=maum) ...

meﬁwm‘cﬁﬁq | I8 PIs adT A & | A9 qHT
A gal &1 gE B ald qE & | W1 e a9 g | F |ed
&, (FTaum) ...

Sywarege (st S agdd) . (Eum).. s A aer W O
IR 1 T F A gW @ 9F W AR Afesan dea € ok 3w 9wy ey
$ R Raw | gv T Fam AR R ol de w oSmw Afdw

. (au_) ..
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st w1 PER : ST Soft, § Red sew | em g o RRmma
T el &1 7% Ra & 5 ast omm @ a1a g SRt & | g2 9@ aeq
2 1A amew s A FIfe "a AR | § aIRM R/ aTuat 9 g 3R
g ff IRM | FY 91 gAY | vEH 99 d 98 § 5 e @ Age H
U, 39 99T R IRG SR B 9 A9 @973 3R S AR o
Afhee) # o 39S FARNE St §E) e | € 9@ R s aee o
s e 7 A 9R oo o | R o iR g i 5 TR wm F
SIRMATH 39 | W o0 g Hel 18 o | o A A o sragHe e
et BT A ¥ | 97 39 Y 9 R AR Igeude Hefie # aga g &
a9 98 US UL GEAfy @ SIRgHT B | SUGHRds ®Eed, SOd o ad
FE 73 ff g i R F R NP ST FIAT AET | T qr BET
ar of f% The key to sustainability lies in adhering to theprinciple of

targetted subsidy system. "In particulat, the need for confining the subsidies
to the B.P.L. families and reducing them and, eventually, eliminating them for

the AP.L. families." I8 5™ Stagic ¥ w6l 71 & tHrad dR-R
m@wm%mmmmw%mﬁmmm?t
TE 9 U@ AR I SR wE T (Haw|) .

st Shaw ¥ : e H fewyw € uw RS " U | ag T
feamidl FHE A7 AR, (aum) ... T aifaaris FAE FeR g e
FIfoy | R fewra & @\ iy L (amaumE) ..

A oo FAR: T A Ao F TEgEe § A 91 FE 08 o
The most persistent complaint against the TPDS is the very low allocation...
(Interruptions)

SHRI JIBON ROY: We want to hear the Petroleum Minister.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): No.
(Interruptions) No. (Interruptions) If you want to hear the Petroleum
Minister, I will request him. But please do not interrupt. (Interruptions)... |
am sorry. (Interruptions) Some amount of decorum, you have always to
maintain. (Interruptions) What has happened to you? (Interruptions) What
has happened to you at this hour? (Interruptions) I do not know what is the
difficulty? (Interruptions) Mr. Minister, please continue. (Interruptions)
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st vl PUR : SuwwRmE o, 9W ST § gud AEwyU 9rd U8
Fel 3 A f& The most persistent complaint against the TPDS is the very
low allocation. 10 Kg. of foodgrains per BPL family is to be raised to 20 Kg.

T8 v ok AEagel @1 wEr T o, "As per the principle enunciated by
the Working Group, the BPL families will have to be issued foodgrains at
half the normal CIP.39&! fewrga frar & seHIf® dRe | a8 89 ©H &
STRgHe & 3ieX T8 AT 2§ which should be defined as equal to the economic
cost of foodgrains to the FCI. ¥ & I QI U8 FHe1 ars<l § & 1996
A S gEes we 3 AReR A el 99 e 9% gu W Iga 9 I qud
B e J | IF WHR A gHIEN! A 3 Bad fhd, 4 gazar € 97 aeR
waerh & % g8 "eayet frofg 9 | 59 99 Y wReR 3 IW 9Hg gEen
ot foram o, "Special cards will be given to the families below the poverty
line, and essential articles under the PDS will be sold to them." U® 3R
- HEwqUl e &1 M, "Access to the PDS will be barred for the affluent
sections of the society. 39T &7 37@H <9 I ardt At 31 o & & an
# ag o8l {6 sAd A @ < ) vHud. & Al Bl gPIHIAD BRe B
a Fdl | gy oty 1996 @1 &, 1997 &1 & | 35% sl 15 s &t
el fa @ JrER W TS g PR S99 9HY & JUFHEAT 3 PO ard Fer ol |
I|IH FHE AT, "We have now decided to extend, in a phased manner, the
public distribution system to provide up to 10 Kg. rice and wheat every
month to the poor families at half the normal price." I& PTG B BT
50 wfoerd TS B I B qg 1996 | TS @ R | 99 9HT B WIR A
fautg far | oy \e S9 WeR & 9 R @ ¥ | 7 fhe @t urdiR W)
@S T P} ISP A9 IH 9 o S oft | T a9 "y 9Ed] drgd F
Hgy &, g8 folg s Ay way on % sda qradt egH & AN @Y 39 s9
Rrew A Frea Rar som | afe fola a3 & 9 97 o8 ™ 5 39
f&al & forw Sl ek H fear Siar @ | ¥ g8 wwunm geen =g,
"However, to take care of the population above the poverty line, and now
covered under the PDS, transitory allocation will be made to the States." #
Ig Pg el g & R ardl # arelramr 81 & ® 98 9 @) 9Ny 1996-97
2 | 39 gA9 50 TXHe o faur semiae dee @, §9a Wt st @ o
@ ¢ | 39w N WoR F Frofy o § g g
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THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI). Mr.
Minister, will you yield to Mr. Vayalar Ravi? ...(Interruptions)...

s wien AR gH e ¢ Y amel g7 o @ | 3' AR AR
$eXWE q W] 8 o 8 |

SHRI VAYALAR RAVI (Kerala): We are not disputing that.
...(Interruptions)...

SHRI SHANTA KUMAR: They are relevant. (Interruptions) They
are relevant. (Interruptions)

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI). He is
giving his rationale. ...(Interruptions)...

SHRI VAYALAR RAVI : The point which he made here
...(Interruptions)... Sir, let me make you understand.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) : I do
understand whatever you say.

SHRI VAYALAR RAVI : Sir, the Government has raised the
prices of the commodities which go to the people living below the poverty
line. You have not answered the point as to why these prices have been
increased. The price of the foodgrains which go to the people living below
the poverty line has been increased by 68%. Please answer the point as to
why it has been increased. It is not a question of increasing the quantity.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) : That is
what he is trying to explain. ...(Jnterruptions)... Why is there an agitation?
...(Interruptions)... Mr. Jibon Roy, why are you interrupting the debate?
...(Interruptions)... Please do not get up every time. I find you always
standing up ...(Interruptions)...

SHRI SHANTA KUMAR : [t was decided at that time that the
prices for BPL shall be 50% of the economic cost. That is what I am trying to
say. ...(Interruptions)...

SHRI JIBON ROY : Sir, he should be sensitive. ...(Interruptions)...

SHRI SHANTA KUMAR: It is the decision of 1996
..(Interruptions)...
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THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): He is
sensitive; that is why he is trying to reply.

SHRI SHANTA KUMAR : I want to read the relevant portion.
Kindly hear it. SU% & 77 1., (HIEH) ...

Sywaray (st A.ga. agddl) - e R ufen, 3 g @ e ®
. (9u_) ... 379 9YRw IRGY | (=mauE)

# i PAR : IR IJUH &7 T G & A AP gAY A of
g arfer | (=EuE)... 3@ INUD AN aid I T8 SN, arseht T
A (mauE) .

Suwremd (st & oA, agdd) - oo s |

#ft Wi PAR - SyEwreme S, § 98 FE @ g 5 e ore
¥ 50 e g =ifey | g® fofg 1996 #, 1997 # ganm iR woiee o §
"The issue priée for the below poverty line population will be 50%

of the economic cost and for the above poverty line population 90%
of the economic cost."

T e Thd & & tdiea & v 90 wde Fa1 a1, 97 S9a 100
TRe R Rar | 75 9 wwee & yF g Wier @ 9a6d § | afFa 50
RET gHHTE BRe ®1 84T ey, g8 folg 1996 %1 8, 4%

frofa SuH WeR &1 & e s w9 B G ara o | 20 e @
=ifiew g8 fofg f o Ffee &1 & iR 9§ wg @ § | 50 wde
PG Pe o1 g1 Tty a5 Folg R sSHE wa w1 & | 39 gt oW
e B TS 2 A | gHer o1 6 o9 ' gy fofy ang e & S| uwy
A O @ 8 X P & 7, 38 g Fofg an ol e @ fean | Pl
FIA B Hiee IMH o1 ARy a1 | vty A B gweEr s @ oft,
AT SHST @] IR B fEwra oy wE A wF | mu a@ifey o f oty
FH B THHS F AT AT Hie A R A0 FRA F Qg gwy e
A | AT e wfeT Ad R | gga O I F wE, § ST vt F A
S | 29 & ofE W &, Wi gEvE € | 50 e ¥ Afd 9= SR de
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6.00 P.M

gl2a @ e M AT I E | A W) I €, s B B @ | i
A T A aEd @ @ Y TEd €, 990 P auie o1 40 e Had $e
& fow glar & | @1 Al & goic @1 9gd W AT P & oy Br § |
TG 1 AT 40 AT o & foaw B 2 | o 3EH A S e g
fem @ 77 @1 on <@ & 5 B wdkem, A @R, T g Q) [ TE
T 1B o 0 2 5 R i dfeR Rega 7@ ¢ | 3 a6 fag o0
WER 3 Fgert & w7 § 100 NS $0 A Do go B & B W At 3
FB 3FTa R i & 2 Rar wiw, afFT 3 33 aRis T @rT gEd W oo
wed &, AR diar 9 & R N @fed 9 | 3@ gE g G AR
a1, g fpel 4 9 fFell &= Q7w ¢ o) alk g0 &1 & I wE =8l
gl .. (=T|IuE) ..

SHRI EDUARDO FALEIRO (Goa) : That is adding insult to injury
because these poor people cannot even pay for 10 kilograms. You are
insulting them by giving them double the quantity at double the price. They
cannot buy ...(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) :He said that
this was done earlier.  ...(Interruptions)... Please let him complete now.
...(Interruptions)..

SHRI JIBON ROY : You cannot make political speeches.
...(Interruptions)... Everybody will agree that the subsidy has to be there. ...
(Interruptions)... We are talking about economics and not politics. You
should review it. ... (Interruptions)... '

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI) : Let us
keep politics away for the present. Mr. Jibon Roy, let politics stop for the
present. Why are you looking to the Press every time instead of looking to
me. The Press is there. Why are you bothered? They will do their duty.
They will report it. You address me.

A AW PR : 7ERY, ReA-uerd anga & fow S emre R S
2, 98 JoTT A 2 SR 3R Fi I ¥ M 9% [Ia AR TEF F welibeA
A2 | e R R A & foIv TS ga uEn & R AT s}
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g1 (auF) ... IR AR B FH F BRYT g8 TE {1 Far @ 91 e
2 | M wewt § arawen < §, 98 fa@) uraRd @A & eE SO ©
SHRI VAYALAR RAVI: What is the object? Please state the
object?... (Interruptions)...
THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDI): This is
the way of looking at things. ... (Interruptions) ... 39 7 @ 3rf g1 & 748 2

| 39 & g9 R |89 $8 79, 39 I= gal U1 Mr. Sibal will say
this. ...(Interruptions)....

SHRI KAPIL SIBAL: The hon. Minister should not say this. This
is wrong. I do not expect the Minister to make on the floor of the House a
statement which is incorrect.

sft oI PR ¢ o9 W A I g Afg | A F ey A g 9|
gt 2 | (=@uM)..am7 ¥ g 9FR g € P e A9 g ad g |
.. HA-[-HF I a1 G | (adr)

SHRI EDUARDO FALEIRO: It is criminal.

THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDI): Please
don't use such words. ...(Interruptions)...

SHRI EDUARDO FALEIRO: You are killing the poor people.
They cannot buy food. Have you met poor people? Please go and see them.
....(Interruptions) ...

Suwurege (sft A.ua. agddl) : ow gF AT | ang @ g R
a% 3 AR F 9T £ fF oy B 99 F iR &1 gy T, R o 9w |
FETd 8 AT A &, AfPT IR AT 9 P o1 Ay | Rge wgarferar Aree
3R 98T A I e A F MY A HH-G-FF AW I A | 1. (FauE)

sfteht w¥ar aRead (afvedt smer) - o7T A QL ARR F @R Al
g BT g1 o () ..

st i PER : Suewemy on, § Q1 9 e gwal g |
() .

SHRI ADHIK SHIRODKAR: Sir, I am on a point of order.
...(amfm)“.

" Sowwener (sf Ao, W) ooy w9 g, SRS SR |res a

gI @ & | afen | 206
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SHRI ADHIK SHIRODKAR: May I know under what rule the
Opposition is bound to hear this?

THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDI): I am
sorry. As their colleague, I am only advising them. That is all. ...
(Interruptions)....

SHRI EDUARDO FALEIRQO: It is a question of food.

THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDI): Mr.
Faleiro says that he could not have his lunch today.

2t | wm W, v ' cewd DT, I8 B9 39 | el @)
w® 2l

SHRI EDUARDO FALEIRO: Four hundred million persons of this
country will not be able to take food. They will starve now.....
(Interruptions)....

Sgwreny (st &g, wgEd) ¢ mﬁaa’rsﬁfﬁq | o g R
7 fafRer wee @ go & (=gaum) ..

N Wi FAR : HeRw, d 7 aw wE B R oS @
..(cEem) .
SHRI VAYALAR RAVI: Sir, ...[nterruptions)...

THE VICE-CHAIRMAN (SHRI T. N. CHATURVEDI): a9 93 2

Ao, § fifwes W9 ¥ 7B M | The Minister is not yielding. Even the
Reporters cannot record it. Even if I ask them to record it, they cannot do so.
So, what is the use of it?

AT qINE IRGY | S GAA e §, T G o AT | IR G ;1 A
fara @ ¥ |

A TNE-IGET TIF (I 3R FER) W, gAR N T @
(=) L

Sugumenet (3 Ega. uqddl) @ 9% A o A9 | W o, s

geel 781 o | Sarojji, you were not there earlier. So, you do not know what
happened in the debate,The Minister is also winding it up now.
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S oo PR STEEZY i, 99 ¥ 99 %1 g9 € 5 fua B
A A S g @ BE &, R AN 79 GA E 96 | 98 Ted a1d ¥ |
q8Igy, § 7 dad 5a FEl fF 9 F e A F ferg 10 fret & g9 20
frelt o e & it &9 gwea € 5 g ™e wRar & o oH-9-FH
60 frat @ & |

SHRI VAYALAR RAVI: Sir, | am on a point of order, under Rule
240. Rule 240 says:

"The Chairman, after having called the attention of the
Council to the conduct of a member who persists in irrelevance or in
tedious repetition either of his own arguments or of the arguments
used by other members in debate, may direct him to discontinue his
speech.”

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): I have seen
the rule. Now, it is for me to decide who is irrelevant.

SHRI VAYALAR RAVI: He is repeating on irrelevant thing, saying
that he has increased the allotment, but he is not answering the question as to
what the offtake is. [ am having the offtake figure with me. It is 10 lakh
tonnes for UP, but it is lifting only three lakh tonnes.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): You give
that information to the Minister so that he can correct the mistake.

SHRI VAYALAR RAVL 1 wanted to clarify all these points. He
should not be allowed to make an irrelevant speech.

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): This
actually applies to the Members only. The Minister is not 2 Member of this
House.

SHRI KAPIL SIBAL: You are absolutely right, Sir. He has cited a
wrong rule. Therefore, the Minister has a right to say as many irrelevant
things as he wants to.

sl wian PAR : SuWTREE HEied, § U ofR 9 @ awedn g |
N 7AW ufere Rt e €, a8 |ad Mo 3 aaven @ deedieye
TE 2, e § | "EEd, 100 FRIs AR ¥ IO 9 wawR eR 6
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P Rum f B WHAT | A UES MY FRY A, A I gH H 9hS § |
qEET, W @ Y@ ¥ Y IgH gt o 33 FRIs o €, SHFD! A § T
B &1 BT B GXER P FRA] AT AR g P RAR A ¥ | gEd
Tx G 10 freh iy aRaR o | o gE@! ggmax 20 R wiy aRar R
T R L (EuTE)

SHRI VAYALAR RAVIL: What is it that he is talking, Sir?

st el AR : § I8 PE wEal g 6 g w@ified) g9 @t g |
qou Arsl 91 9971 ¢ AfhT SHd HRYT N9 uRART o T8 el & | 0
@ | AR S @ ¥Ed 8, S99 e 5,240 FRS vUY 3 Afeds! @ Sl
R (cmaums)...

SHR1 JIBON ROY: Who is giving to whom? (Intrerruptions)

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Except the
Minister, no other comments will go on record.

s wrien $ER : S RN awen 7, T @aen # w6 & afRrS 99
2 | HElEw, 2,270 BRI YU B Afd 39 e eRar) & oo q7E 7 R
FIF AT DA 9 TR 4T Y T . (AQUE) . FS B AT S9A DI
F PRUT 2, 270 FRIS TUT & QoS! g T gRar) & faw g @ s U
gRaR ® T AL | 20 U 3 e e R (aaus) ..

sft S I T9E AR W@ B (Fau)
i PHR : A TES q9 gPw | AR A s g

SHRI EDUARDO FALEIRO: Mr. Vice-Chairman, Sir, | am on a
point of order. ‘

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI). Under
what rule?

SHRI EDUARDO FALEIRO: Under your own rule.
Surend (st & .3, agdd) - = ), § gu e € saRaY aEs
4 f&5 71 @rge o affer & ?
Mr. Faleiro has some point of order. (Iaterruptions) Mr. Jibon Roy, why
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don't you allow him to raise his point of order? (Interruptions) Please take
" your seat. Why are you coming here? You are also moving from chair to
chair. Go to your seat, please. :

aﬁﬂwﬁgmﬁﬁa:ﬁvﬁ#mﬁmﬁrﬁ?ﬂ%..(m)m

SowHes (St & .ga. agdd)) - g afsT, # o oI e | oy
TeRIE IRgT | (Faum)

SHRI EDUARDO FALEIRO: Mr. Chairman, Sir, under the rules,
the hon. Ministe~ is required to make his statement clear. The position is like
this. These poor people or anybody under the PDS have to take the
foodgrains. ..(Interruptions)... 1 request you, to please listen. The person is
supposed to take foodgrains under the PDS. If the poor casual labourer under
the BPL doesn't have the money, he cannot get it for the next fortnight.
~(Interruptions)...

THE VICE-CHAIRMAN (SHRI T.N. CHATURVEDI): Now, it 1s
over. Please take your scat. : 379 9 WH THRT, 9 A g 81 11, AR 7

Fge A feran
ol WA FAR ¢ g U G B BT Al A e Aifag |

Iugureng (st g9, agddl) : My FBD SMECI AU TR A
Hey, T 98 UEoT B qbil g8 b ol |

A AT gAR - TG B @ F A B A B SqA W TR F
FROT 2270 TS ¥UU B Gleqe! gt & @R v gRar & e AEA A W
TYU B BT B TS WaRYT P 3SR TH WG IRAR B T 7EE A @9 vuv
B T & qAUT 2270 IRr$ vUY il wiKrS e &1 Fw g9 S gR-aR HEl
o1 A & P v e uRar g9 R TR ge A o o, =@ e
TR ¥ WIEET o, 39 919 [l A 919 R BARI g I o ol g
H dhael IFh! 30 fFen 41 US| 3W YHR A BUC Hid 9EH @f qgd Uk
TR gRaR B 33 FHAS A B Ted 2270 TS YUY DI IEA 3H A
v & oy &t v 2. .(aum) '

U 1 Bl AT IR-gR @ O] X6l &1 3AD FHA Ud dhad
gIaT B 9y W A A wEr B Uve 9 9 ¢ oieR 99 IR Hftm
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AU UE ¥918 S ofhd g Ue AR W e gerd 1 I IAFT R
&R forn e 2 5 o F Ge-Ag o s TR o IHdl 50
e SRt od. @ o s g' B Fofa o) R v ). (saum)

it Sitg= 39 : &9 91 ST R ot T8 B

Suqurendt (37 & gA. agddl) - O few, v a1 sud A gsTm
A1 STt Gt @E I €| (Interruptions)... Please don't disturb the House like
this. :

st ol AR ¢ ET 9% v U] g @ Hed &, UEd qract g
F ol B! o ¥ IR Al Faar 2100 FRS IUTC H R MR TR FEA
% vgq yradt g & M @1 g q91 R € 59 g wears 9E ® | ved

gaet ogT & AN @l g Wt WReR @ Al 989 &9 Ml IR Iwar

1 fREE e S ved 6 uradt Ja oA @) gAN) A8 g 9
fpe=T g 8rm, @ 2100 FRIg TA¢ B ARRHE I 65 BT A, B
T8 FoT Homar UF gRAR ¥ v @ftn @ UF FeH A dae i a0 @ FA
g% ¥ JfFT e gRaR & v 7EH # @9 B9 B FH vgg grad] Aga o
FRA B BRI A TG AR b 2270 TR TUC @ Aq8d o &) (FauH) .

SywTeas (3 A, agdd) - AR 98T § R & st
TV S T8l e 2

st o PER : 2270 IRT$ FUQ P @G W B A T A
AR WRBR 7 B! & 99 T3 oy 4 33 FRI$ Al @ 2270 B BT
@ Ed T IRaR $ 30 TUC @ Ed et 21 98 uga oft & 9 w5 9
Gied ATl gy 78 wE & 93 @R § e F1 JE9E g R uE
Rege T & ok 3w @ 37 s RRAUR F i 39 bad a
SNl O SEd gg el fhan ok uE swfar @ 9 1 gfF g freE
& I 9 2

g9 oM Y8 AN A 7 & feamt @ wa fed wfewl e
ferar 3 ff s aae mew ft gorr S S ¥ 1 ¥8 R HETE W) 9gd
forar e @ 11 wEE R B & @ foen B¢ wifevl Afe # 9w @
aredl § f 1999-2000 & it ®AEwmME &1 S & fod a9 ¥ & \ad &H
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2l e 29 ¥ FUR B g ok dar w@ &1 1991-92 # u® = 138
SqHe 7 a1l T 1990-91 § 103 2| 9% 10 a1 I« 39 &7 &, Wq 13 o
99 MY A A1 IS TN WRER B FHT H g€ A A 29 WA | A
HEMS &1 IR FEET S 6 € 99 B e Ag] 8| eReRTe "EmE 3w
Herd A B WHR & AW S AR g RE A W G §1 . (TEam)... e
N g Walfed @ B F0 98 &1 ' A @ TWRE Q@ IudE
. (=maur) . 39 IR & @8 woifa 81 T & iy B e @ ol T
g1 . (aum)

Suwemd (3 fga, agddl) 0 oW v SRl s AfRdwd
. (=EauE) ... ‘

M vl PAR : WREGR & g5 Bden ahEd 81 39 Fofla @ e
Al B AT g 21 36 WER ¥ fofr § el @ Ea e 21 e s
Tadt g & A B wEr 2 B anua e B gFE W R Ak s
frerm ) ' daRagi ger @ ¥ o wiead AE B gafan 4E B
AT B Fhd @ 3w R W ge™ FE B T Bl 9 SH®B! §XPR
eyt & Ialie & v ofgel w9 33 w1 @l & fog |feady 2270
TS 9318 &1 o e ¢ 9ud A Aeg & ¥ T e B jiEd ) R
7% oty aReR @1 § 3R 39 BRY S AETME &1 AR AGET off Y& € SEH
B Hogrd 8 €1 3 R & 9P Ao SaIeT 7, 7S & PIE |drdd Tl
HEZEIEH! '

THE VICE-CHAIRMAN (SHRI1 T.N. CHATURVEDI): Now, Smt.
Vasundhara Raje to make a statement regarding the successful launching of

INSAT-3B. (Interruptions) T8 a1 aurg o 9 2| 39 aY g 45 A=A |

STATEMENT BY MINISTER
SUCCESSFUL LAUNCH OF SATELLITE INSAT-3B

THE MINISTER OF STATE OF THE MINISTRY OF SMALL
SCALE INDUSTRIES AND AGRO AND RURAL INDUSTRIES,
MINISTEROF STATE IN THE DEPARTMENT OF PERSONNEL AND
TRAINING, DEPARTMENT OF PENSIONS AND PENSIONRS
WELFARE OF THE MINISTRY OF PERSONNEL, PUBLIC
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